
sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated:20.05 '2026No:-LAW-OIC/5/2026

Copy to the:-

l. Leamed Advocate General, J&K.

2. Principal Secretary to Hon'ble Lieutenant Govemor, Raj Bhawan'

3. Joint iecretary(J&K), Ministry of Home Affairs, Government of India'

4. Registrar General, High Court ofJ&K and Ladakh, Jammu/Srinagar'

5. Principal Secretary to Hon'ble ChiefJustice, High Court of J&K and Ladakh

6. Principal Secretary to Govemment, Home Department

7. Director Litigation, Srinagar/ Jammu.

8. Assistant Law Officer concemed

9. Officer tn Charge Litigation (OIC).

10. Private Secretary to Chiefsecretary for information ofChiefS

I l. Private Secretary to Commissioner Secretary Law'

12. Incharge Website.

13. Govemment Order file.

14. Concerned file.
(Reyaz Ali B

-"rV
s

- Deputy Legal Remembrancer(k
)/

Govemment of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu

Subject:.LitigationReformsandeffectivemonitoringofLitigationinUnion
tenitory of Jammu and Kashmir-Appointrnent of Officer In charge (OIC)

Litigation

GOVERNMENT ORDER NO:- 6449- JK (LD) of 2026

DATED: -20 - 05 - 2026

Sanction is hereby accorded to the appointment of Offrcer's of Police '/Home

Departrnent as mentioned in annexure to this Govemment Order as Officer In

charge Litigation (OIC) for the cases indicated against each including contempt

petiti-on, ifly, pending before Hon,ble Supreme court of India/ Hon'ble High

court of J&K and Ladakh/central Administrative Tribunal or any other forum.

The terms and conditions of appointment of the OIC's shall be

govemed by the provisions of Govemment Order No 1673-JK (LD) of 2021 dated

24.03.2021.

By order of Government of Jammu and Kashmir'



AnnexuretotheGovernmentOrderNo.644g.JK(LD)of2026dated20'05.2026

ICitle of the CaseNo.
hri Kuljeet Singh' DY

hi Nagar, Jammu
SP, SDPO,

Folice Station Gandhi Nagar

il Sharma' arising out ofCase
of J&K through

ammu Versus Nikh
lR No. 26312023

h. Khalid Ashraf' DYSP (Hqn)

ID CI Jammu&K and others.

Wani V/s UT of.A No. 1854/2025 titled Asif Ali

Murtaza Ahmad' D

o. EXK-952273

YSP PID

f J&K and Others

is Hassan Dar V/S UT.A No. 470/2026 titled Youn

QryW-ul


